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SHRI B. N. DATAR: So far as these two
persons aTe concerned, the investigation has
been proceeding.

SHRI M. P. BHARGAVA: May 1 know,
Sir, whether any persons connected with the
Delhi bomb outrages have been arrested in
Uttar Pradesh -op elsewhere?

SHRI B. N. DATAR: The hon. Member is
possibly asking the question about bomb
explosions in general. So far ag this question is
concerned, we are at present investigating into
the recovery of these two bombs and we are
trying to find out whether they are connected
with any other transaction also.
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t[ABDUCTION AND TEASING OF WOMEN IN
DELHI

*74. SHRI NAWAB SINGH CHAU-HAN:
Will the Minister of HOME AFFAIRS be pleased
to state the number of cases of abduction and
teasing of women and girls that occurred in
Delhi so far during this year and the steps
taken to prevent the occurrence of such cases
and the extent to which success has baen
achieved in this regard?]
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ff[THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI B. N.
DATAR): A statement has been laid on the
Table of the House.

STATEMENT

There have been 44 cases of abduction and
45 cases of teasing of women and girls this
year. Plain clothes policemen have been
posted near bus stops and busy shopping
centres and intensive patrolling is carried out
to check these offences. It is expected that this
will produce good results. ]

ot Tamteg Sgw @ faaor-
91 4 qg Farn a4 2 fF e a9 we-
fer & svge ¥ v¢ AAw g A
¥y GIGE F A ) A1 W1 FHAE)
TFTL F 1 3, o e W faaow
F FAT T, T FEAE G S
ag am w9 § 5 3a% @ wamw A
dem A #E FH g 2 7

SHRI B. N. DATAR: In respect of
abductions the number has slightly decreased
though it has slightly increased so fax as the
other item is concerned

Dp. SHRIMATI SEETA PARMA-ISTAND:
Is the Government aware that the type of
films that are being

t[ I English translation.
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shown give a direct incitement to young!
persons in molestation of young girls, and if
the Government is aware of this, may I know
what steps the Government is taking to bring
this to the notice of the Ministry of
Information and Broadcasting so as to make
the censorship stricter?

SHrRT B. N. DATAR: That is a general
question. But so far as the present question is
concerned, the Government have posted
patrols at different places with a view to
arresting such persons as soon as possible.

Dr. SHRIMATI SEETA PARMA-NAND:
Does the Government think that the question
of direct incitement given to young minds by
films is a general question?

MR. CHAIRMAN: Yes, it is a general
question with reference to the present one.
You may put that quesion later on.

oft ATty s - ST Fr A
@At St & qamn fv Ss-ansEi & gen
FWAEE a1 T FEA AT A IS
& I7% qrq9g a8 dear @ F | Av ¥
ot feafa %1 aa w@T @ g
15 fasim #=w F2 T T wAr 2

SHRIB. N. DATAR: As I have pointed out,
the Government have placed special patrols at
the appropriate places.

SHRIN. SRI RAMA REDDY: May I know
whether such offences are committed by
educated youths or by ruffians or vagabonds
in the streets? What is the type of people who
are taking to offences of this kind?

SHRI B. N. DATAR: You may speak of
them as vagabonds. There is no dispute about
that.

SHRI A. D. MANI: Has the Government
received any report to the effect
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that abduction and teasing of women is on the
increase on account of the unrestricted use of
alcohol in this city?

SHRI B. N. DATAR: I have not got any
such information.

HEAVY MELTING SCRAP

*75. SHRI DAHYABHAI V. PATEL: Will
the Minister of STEEL AND HEAVY INDUSTRIES
be pleased to state:

(a) whether it has been brought to the
notice of Government that the collection of
heavy melting scrap has sharply declined as a
result of total ban imposed on the export of
this scrap; and

Ib) if so. what action Government propose
to take in the matter?

THe DEPUTY MINISTER IN THE
MINISTRY ofF STEEL AND HEAVY
INDUSTRIES (SHRI P. C. SETHI): (a) and (b)
Some representations have been received
mainly from scrap exporters that the collection
of heavy melting scrap has declined due to the
ban imposed on exports of such scrap. The
Government had appointed a Committee to
make a thorough enquiry in all the problems
of the scrap trade. On the recommendation of
the Committee, Government have decided not
to lift the ban on export of heavy melting scrap
as it is used for making ingots/castings by
electric furnaces in the country. Government
have also decontrolled heavy melting scrap to
improve its collection in the country.

SHrRl DAHYABHAI V. PATEL: May I
know whether, in view of the decline in the
export of this scrap, the Government will
permit even a small quantity to be exported,
so that the collection of scrap may be stimu-
lated

SHRI P. C. SETHI: Sir, the export of heavy
melting scrap has been banned because it is
used by the



